305 Writien Amswers
(b) No, Sir,

(c) The m&naggmcpt of the Petrol
Pump has since hgreed td constritt a
catch-pit before allowing the flow into the
Municipal sewer,

(d) No, Sir,

(®) With the construction of catch-pit
the greasy material and silt would get

trappdd,

[Translation]

Non-Avallability of Basic Amenities
in the colonies Registered by DDA

5387. DR. CHANDRA SEKHAR
TRIPATHI : Will the Minister of WORKS
AND HOUSING be pleased to state -

(a) whether drinking water and other
facilities are not available in the colonies
regularised by the Delhi Development
Authority ;

(b) if so, the number of such cojo-
nies and the time by which Government
would be able to provide all the facilities
to them ; :

(c) whether Government have realised
development charges from the residents
of thqse colonies; and
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(d) if so, the amount thercof and
the names of colomes from which deve-

lmt emrm havc been realised 7

THE MINISTER OF WORKS AND
HCUSING (SHRI ABDUL GHABOGR)
(2) and (b), The Delhi Electric- Bupply
Undertaking has roparted that of the 155
unauthorised colonies indentified by  the
DDA for regularisation, 91 ' colonigs are
fully electrified, 4§ are partly electrified
and 6 have not yet been got electrified by
the colonizing agency/remdents @850Cia-

tions,

2, As regards other facilities, viz,
water supply, sewerage, roads, ' drains,
etc., the DDA has reported that though
even part development charges in the case
of many colonies have not been deposited
by the beneficiaries so far, jome develop.
ment works are being carried out in the
regularised unauthorised colonies,

3. It is not feasible to lay down any
time limit for provision of all the facilities
in the regularised unauthorised colonies
for this depends upon payment of deve-
lopment charges by the beneficiaries,

(c) and (d). Residents of some of
these colonies have deposited the develop-
ment charges with the DDA, Details of
the amounts realised and the names of
these colonies are given in Stgtement I to
III, )

Statement-1

Sta;ement showing the amount of development charges in respect of varipus
unaathorised Colonies received by DDA up 1w Febm&ry 1984

4

Colouics

~ Total 'émount

‘l'ransfered to M.C.D. 4,92 652 80N
§9uth Zone 40 32 498 74
yp!w ,w&;_ones oo l 49,§§7 21
Trans Yamuna Area - .9,51,385.36
“idf:pﬂanceous RO 1,45,995 47
PN .-....c..._._u—-.__

Guad total 57,72,219,58

————
K P — ]
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Statement showing colonywise colleetion of devp, charges in respéct of regularised
unauthorised colonies upto February, 84 which were transfered to MCD

Coloales Transfecred to MCD

S. No, Name of colony Amount
1. Amrit Nagar . 85,225.10
2, Prakash Mohalla ces 835,00
3. Amritpuri 840,00
4, Govind Puri 2,88,828.32
s, Hari Nagar .. 4,612.00
6, Lajwanti Garden . 18,211,00
7. Shiv Nagar vee 5,921,15
8, Virender Nagar 500,00
9, Rani Bagh 725.68

10, Mohindra Park 86,154.55
11, Rishi Nagar ooe 800,00

Total

" —— . G ——————

4,92,652,80

Colonies falling under the jurisdiction of DDA

Statement-I11

-Detalls of collection of development charges

S. No. Name of colony Amount
' SOUTH ZONE
1. Arjun Nagar ves 8,93,910.12
2, Krishna Nagar 5,20,483,03
3,  Gautam Nagar " 1,2,81,885.19
4, Sanwal Nagar 0o 53,959.30
5. Sant Nagar 1,04,36,08.04
6. Bharat Nagar 19,687.02
7. Joga Bai Extn, 3,152,80.
8, Batla House .o - 9,401.50
9, Zakir Nagar oo 1,05,126,39
10,  Gafoor Nagar 10,992.45
.11, Jamia Nagar - 5,352.70
12,  Shyam Nagar vee . 51,268,153
13. - Singhalpur Extn, 33,691,75

(TS T

S

Total 40,32,498.74
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S. No. Name of Colony

Amount ,

SOUTH ZONB
14, ‘Gaﬁ'ar Manzil
15, Kartar Market

WEST ZONE
16, Kailash Park
17, Khajan Basti
18, Vill, Nangal Rai Extn,

19° Monohar Nagar

CENTRAL ZONE

20, Prem Nagar

NORTH ZONE
21, Vill, Azadpur Ext,
22, QGujjar Dairy
23, Sanjay Nagar
LAXMI NAGAR COMPLEX
24,  Kundan Nagar
25, Guru Nanak Pura
26, Krishna Kunj
27,  Daya Nank Block

28, ‘Guru Angad Nagar Extn,

29, Guru Ram Dass Ngr,
30, Laxmi Nagar

. 81,  Vijay Block

32, Ramesh Park

.33, -~ Lalita Park
.34, . Guru Amar Dass Ngr,

1016,55
650,00

16227.00
35659.25
29685.00
36582.00

12153,00

278,70
1702.39
15783,32

2840,00
580945
45672.75

250.00
60482.15
2364155

143480.41
2201.10
1777590

21978.35
434960

3,28,481.26

..



YT Wrivien Ansvers WAV, 1983 Written Answérs 312

S. No, Nafhe of Colony Amount

PANDAV NAGAR COMPLEX

is, Pandav Nagar 241431,46
MADAVLI FAZALPUR COMPLEX

36, Vill, Mandavali Fazalpur vee 3350.00
37. Vinod Naéar 54539,45

SHAKARPUR COMPLEX

38,  Vill, Shakarpur ' o 7894.00
39, Shakarpur 72581.,07
40, School Block oer 13719.35
41, Ganesh Nagar 64203,63
42, Veer Savarkar Block 9105.00
43,  Sunder Block . 408400
44, Upadhyay Block 835.40
45, Aruna Park e 12885.88
PATPAR GANJ COMPLEX

46, Partap Nagar 22051.70
47 :Sbashi Garden 442690
48 Acharya Niketan ' 77465 .33
i9. .ianta Garden '34380.73

“Fotal 951385.36

—— — — —— —

Misc, Cﬁl@ies

$o, ‘;\nar Kali 850.00
31, ‘m‘il"mjan Pura oes 119017;:50
$3. 'Chandra Lok ' 1380.00
$3.  Chander Nagar 385.60
7% f:burga Puri 315.00
55. Dilshad Garden 2780.b0
6. ﬁliépak Enclave

3960.00
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| S, No Nakne ‘of Colony Amount
57.  Bast Arjun Nagar 25306.17
58,  Golden Park 500,00
59.  Indra Park . 861,00
60.  Jagat Puri Ext, 3060.00
" 61,  Jyoti Colony 690,00
62, Kanti Nagar 210,00
63, Laxman Park 295 00
64, Mansarover Park 1260.00
68, Maujpur Ghonda 36461.60
66, Manohar Park 3397.00
67. Nathu Colony oo 836,00
68, Punjabi Mohalla 810.00
69, Radhey Puri e 134000
70. Ram Nagar Bxtn, 153175
1. Ram Nagar Colony e 910,00
72, Rani Garden . ‘850,00
73. Rangpuri (Mohalla) cee 1065.00
74. Shalimar Park oes 4298.20
75,  Shankar Puri . 1420695
76. Sarojini Park '627.10
71. Sdnder Garden 2800.00
78, Shastri Park 920,00
79.  Vishwas Nagar 107238,00
80,  Ziauddinpur 434420

1,45,995.47






